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July, 1973, and rtransmitted to the
Rajya Sabha for its recommendations
and to state that this House has no
recommendations to make o the Lok
Sabha in regard to the said Bill.”

(ii) “In accordance with the prowi-
sions of sub-rule (6) of rule 186 of
the Rules of Procedure and Conduct
uf Business in the Rajya Sabha, I am
directed to return  herew’th the
Orissa  Appropriation (No. 7?) Bill,
1973, which was passed by the Lok
Sabha at its siiting held on the 26th
July, 1973, and transmitted (o th:
Rajya Sabhy for its reccommendations
and to state that this House has no
tecommendations to make to the 1ok
Sabha in regard to the said Bill "

17.57 hm.
RELEASE OF MEMBER

MR. CHAIRMAN: | have to inform
the House that the Speaker has received
the following communication dated ihe
26th July, 1973, from the Supcrinen-
dent, Central Prison, Bombay:—

“Shri Jambuwant Dhote, Member,
Lok Sabha, has been released today,
the 26th July, 1973, from th= prison
on payment of fine ™

SHRI ATAL BIHARI VAIPAYEE
(Gwalior): The  privilege issue would
stand cancelled then?

SHRI SAMAR GUHA (Contai): That

will be decided by the Privileges Com-
mittee.

17.58 hrs.
HALF-AN-HOUR DISCUSSION

DeLay ™ ComMENCEMENT OF Probuc-
TION AT THE DurcAPUR FERTILIZER
Prosect

SHRI SAMAR GUHA (Contal): The
Durgapur Fertiliser Project failing to be

Sabha at its sitting held on the 25th -

at Durgapur 330
Fertilizer Project
commissioned not only in time but even
after about three years of its scheduled
has become almost s big scandal. Simi-
larly, the Cochin fertiliser project has
also become another big fertiliser scan-
dal. I want to add mor. and say that
the Barauni and projects which were
also to be commissioned by 1970 are
also going to be nmearscandal. For
the Durgapur Fertilser Project und the
Cochin  Fertiliser Project, the design,
enginecring and construction are almost
the same. Not only the chemistry of
fertiliser  production, namely from
naphtha to urea, is same, but these two
projects were jointly undertaken by
FACT and the FCI. But, unfortunately
these two projects have completely failed
it the sense that the time-schedule for
moduction could not be maintained. The
Durgapur fertiliser project has not yet
reached even the stage of gassification
of naphtha In the Cochin fertiliseir
4 few k.g of urea was perhaps producec
but that also had failed subsequently
In Durgapur, Cochin, Baraum and even
in Namrup the source material is not
naphtha. but the end product is urea. 1If
these projects could be commissioned to
production, it would meet nearly 33 per
went of the countiy’s requirements, If
these Rs. 240 crores worth of projects
could be commissioned for production
in time, they would have saved ow
national exchequer foreign exchange to
the tune of about Rs 100 crores, it not
more But since no time-schedule for
production of urea was maintained by
these projects under construction for the
'ast two vears and there was no produc-
tion, we had to import fertilisers. Even
in the Eastern European countries, from
where we are importing fertilisers, fertl-
lisers have become scarce, and the price
of fertiliser is now double therc, and
ay a result, T am ashamed to say that
we are bepging from one {oor to an-
other in foreicn countries 10 tmport
fertilisers. But «strangely, these four
tertiliser projects which were *o be com-
pleted by 1970 have completely failed.

18.00 bn.

In the case of the Dorgapur pro-
ject. the foundation-stone was faid b



far off. Now, we are in 1973,

There are three parts of Durgapur
project; the gassification chamber, the
ammonia production chamber and the
urea production chamber, that is, the
end-chamber. You will be uastonished
to know, not to speak of the fmilure m
the ammonia production chamber and
the end-chamber, that s, the urey pro-
duction chamber, there was no question
of giving any trial to these chambers at
afl. Even in the gassification chamber,
where the naphtha will be cracked into
hydrogen and carbon dioxide, they have
failed and they have not been able to
produce hydrogen and carbon dioxide
from naphtha For the construction of
the gas chamber, the task was entrusted
to the FACT 1t has failed,

When 1 asked for the reasons, the
Government in a very vague way re-
pied to me on the 24th July, saying that
the “delay m commisioning the project
has been mainly due to the mechanical
failure in some of the imported equip-
ment and other problems during the
start-off of the trial operations.” | want
to know from the Mimster what are
the mechanical failures and what are
the failures of the equipment. What
did those people. who are respomsible
at the time of approving the design
and the engineering plant and also the
comstruction, do? Did they not go mto
the matter? Who were responsible for
that? They did not check that up.

I also want to know whether at the
construction stage, who were the persons
or the group of persons responsible for
the failure to check the comstruction

at Durgagew Fertileer 332
¢ Project

-and design of the emgineering piant and

equipment, In a vety vague way, the

failure to cheek this. There were cer-
tain small equipments, small minor equip-
ments worth Rs, 2 lakhs to Rs.;3 lakhs.
that wers required, Even there also, they
have failed to take a prompt decision 10
purchase those amall equipments to en-
able the commissioning of the project

and switching over to the production
stage. I want to know from the Govern-
ment who are responsible for that

At the moment, I do not want to
Jdigress or dilate and I do not want at
the moment, that those people who are

responsible should be taken to task. The
reason 15, I do not want to disgress now
or deviate from the main task. But cer
tainly, when the Durgapur, Cochin,
Baraumi and Namrup plants reach the
production stage, after that, an enquiry
should be made to find out who are
those responsible for the failnre and
they should be taken to task. But, at
the moment, the real dimension of the
problem is to bring these projects into
the stage of production so that they can
start the production of urea,

One thing appears to be very strange
The Action Committee, which was a
high-powered committee, visited Durga-
pur, Cochin, Barauni and Namrup They
made, 1 should say, some drastic obser-
vations and sweeping remarks about the
structure of the FCI, but this high-
powered committee did not fix the res-
ponsibility; they did not make any sug-
gestion; they did not mention what are
the correctives that have to be taken for
commissioning these projects and bring-
ing them to the production atage. They
did mot even suggest any remedies. It is
strange that a high-powered committee
who visited and examined the projects,
did not try in anyway to fix the respon-
sibility or suggest the corrective mea-
sures for bringing these projects into the
commissioning
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1 bave already said that at the moment
I did not want to fix up the responsibi
That does not mean that I want to
condong ﬂms people who failed to
discharge their duties. But a:
oioment attention should be concentrated
on making Durgapur and Cochin pro-
jects successful. I have been told by
Mr. Pathak that the Action Committes
bad suggested that some foreign experts
should be invited to investigatz into the
causes of failure in Durgapur and
Cochin and also the causes of delay in
commissioning of Barauni and Namrup
projects, 1 have no prejudice  against
foreign expert. But may 1 remind Mr.
Pathak that from the beginning he was
discouraging the F.C.IL and was for
foreign experts and foreign collabora-
tion. Is it a facy that the Gujarat Ferti-
liser, Coramandel Fertiliser, Madras
Fertiliser, Kota Fertiliser and the 1Cl
FPertiliser—all  these five fertiliser pro-
jects, more or less of the same design
and engineering construction, with minor
deviation, are based on naphtha to pro-
duce urea? All these five projects are
running well. Those who ure handling
them have a certain  expertise.  They
know the reasons for arising difficulties.
Should not a trial be given to our ladian
experts, who have been successful m the
production of Urca from Naphtha in
these five plants? It is cenerally 1he
same condition, the same demign  and
more or less the same engineering. If they
fail to identify the defects and suggest
remedies within a month or two weeks, 1
will not hesitate to seek help from for-
cign experts. Only from the roint of
view of the immediacy of bringing these
projects into commissioning, T request the
hon. Minister to give an opportunity to
the Indian experts to investigate into the
causes that have led to this failure

5

The sweet looking and ever smiling
Fertiliser Minister is perhaps very nicein
literary studies and would have teen
a very suitable incumbent in the Ministry
of Culture and Social Welfare. I should
say that in regard to the main problem of
bringing these 4 fertiliser units mto pro-
duction stage, he has failed He has
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allowed importance to g minor aspect, 5
lakhs of Mysore and Andhra deal of F.C.l.
What is this 15 iukhs? It 1s 0.7 per cent
of the total production of FCL and
0.01 per cemt of the total production of
fertiliser in our country. They gave the
case to the C.BIL The result is total
demoralisation and paralyws and 1okl
frustration inthe whole suuctureof F.C.
I am sorry to know that recemtly Mr
Singh, Manage: of the Trombay unit has
been dealt with in a particular way, The
credit goes to him for making a com-
mendable production, 9 crores excess
fertiliser in Trombay unit.

Even the Action Commiltee appreciated
the work of the Trombay wunit. The
Public Undertakings Committee in &
report said that Trombay management
should not be disturbed im any way
because jt has made a commendable
performance. But strangely because the
CBI said something, Mr. Singh who was
Trombay Manager was asked to go on
leave and when he came back from leave,
he was transferred to Calcutta, where he
15 hybernating witheut any work to do. |
want to ask the Minister how directive ot
the Public Undertakings Commitiec was
flouted and a stigmg was allowed to be
attached to this gentleman by shifung
him to Calcutta without any work to do.
Who is the master? Is it the CBI or is
it the Minister who is responsible fo
taking the decision?

Without entering inlo the dimension of
the real problem which I have specified,
viz. to bring the four units im0 production,
the Mimister has wasted the iast six
months, creating a sense of frustration,
paralysis, demoralisation and disorganisa-
tion in the whole set-up ot F.CL OQutof
the five Directors, he has shunted Mr.
Ghosh to Lube. He has asked Dr.
Chakravarti, the Managing Director, w0
quit and he is persuading him to become
one of the Advisers 10 th: Minister.
Dr Mukherjee, according to the admis-
sion of the Mimister himself, is :he mom
dynamic man who was behind the F.C.1
But for the last five months, he is also
hybernating. The Minister assured this
House that within two months the C.B.I
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[Shr1 Samar Guha)
enqury repart will be avadable Now 1t

Already we have wasted Rs IdU wiore
of valuable foreign exchange sull  we
are begging at the door of foieign coun
tries particularly East European countres

You should not fritter away

energy on small matters hke a less
of Rs 15 lakhs, may be due ‘v rome
malpractice at the distnbutiop level
which 18 just 001 per cent ot the total
production in the whole country Butyou
have wasted your energy for the last six
months for 001 per cent of the tertilize:
production I would request the hon
Minister to concentrate hus enmergy lo sec
that these four units are brought to com
mission within the next six months If he
stll goes on frittennng hus encrgics with
small matters, perhaps he will be accused
of acting like a penny wise accountant of
u village primary school

Wl was fag wqwe (€5fan) :
WwAEA AENFE I AT Y
aqr Toav AW ¥ OfRT 3EE A
A GIIOIRAT § | ITF WAT H@ATA
far w & fag (1 FEE W ATR
wfgh W A Fras w fEn
Wt frar w4 wifgg ) age ¥ AT
Frear @ 1y § A7 o, TR,
sa wfz & ) fow & svas ?

Dsloy = production JULY 30, 1978

ot Durgspur Fertiliser g6

Project
TR aMAIU A QW ¥, W
orwar § IWeT QU I g g @
Iy AR e § wwEr e
T SrEmt & o ower & Iewr
I0 ST g gy WX @ wwn
1 AEWAOGET WwTET Wi wifed
3% frg ag ot wwd § iy s W
FAwiE ¥ wiefedwm @ afv wge
AT ag ¥wR 5 qw & fomin & vy &
& ot feear w2 g § 1 & o g
g% ot v smewr ww v W @
¢ afs s Sdet ® sy W
a% "’

e ¥ @ e 5 ow @
WY § @Tq ¥T IV wiaw.fEr 9 9
WY gt F fame § 1 agr ag W
T oo 7§t & fr wew & wqm T senes
T g sAew w7 gl groar

R 5T Fln & T1AT 3§ § arfa T
T Jerzm wigw g &% w17 swgr g
& # dErarT W FY 81 @) ¢ wwr ag
g1 A% w7 qf awar w1 gEWE 8
aw’

W AT F 2w fawan gwme
/A ST wgar g frowr g
Wl WA WY wE @7

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI D K
BOROOAH) Mr Chairman, Sir, Shn
Samar Guha spoke with great knowledge
and erudition about the situation in Dur-
gupur It 1s indeed a very sorry state of
atfairs that the Durgapur plant, which was
mechanically completed m  September
,1971, has not, produced an ouncc of urea
Not only that there has been at least 30
utempts to start production, but these
itcmpts have proved mfructuous due to
tailures or mechamcal problems of some
of the cntical items of equipment, parti-

‘cularly those imported from outside As
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a result of this, the ammonia plant would
only work for 120 days out of 460 days
between March, 1972 and Jume, 1973.
The balance time was lost due tc failur:
of R.G. boilers, feed water pump and
waste heat recovery system.

When I took over, | made enguicne:
about the Durgapur plant. [ was toly

with pumps
from a Japanese firm. Then, they men-
tioned about the failure of comprcssors
and that some of the pipes of the boilers
had also burst. Even today, in spite of
the fact that the Managing Director and
all the experts have been at it, this morn-
ing, one of my officers returned from
there and he tells me that there is no
hope of going into production by the end
of August.

So far as the cochin fertiliser plant s
corcerned it is ulso based on the same
system, .. .

SHRL KRISHNA CHANDRA
HALDER (Ausgiam). 1 would like
to know from the hon. Minister whether
he is going to institute a high-power
mnquiry committee to find out whether
second-hand machinery was supplied. . .

MR. CHAIRMAN: The hon. Member
should not interrupt like this. He should
«it down. The Minister is not yielding.

SHRI D. K. BOROOAH: The same
problems have been faced also by the
(.ochin Fertiliser plant. This morning, 1
received the Telex from Cochin—I
quote :

“PRODUCTION FIGURES OF
COCHIN PLANT FOR 27TH JULY
ARE 128 TONNES OF AMMONIA
AND 100 TONNES OF UREA STOP
RATES OF PRODUCTION AS ON
18TH MORNING ARE SEVEN
TONNES PER HOUR OF AMMO-

1160 LS.—12
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NIA AND TEN TONNES PER
HOUR OF UREA STOP...”

This is really nothing. They have to
produce 1000 tonnes of urea and 600

tonnes of ammonin: every day.

What [ am gomng to say » « very sad
sitvation. 1 have written to the Prime
Minister. I had a meeting with all oy
Managers and talked to them. Although
I have a reputation of being a polite
person, if you ask them, I was not very
polite with them also. Then, the Plan-
ning Commission also had 2 meecting with

them. I had it on 12th June
and the Planning Commission had
it on 17th Julyy We have asked

them to go into this. Of course, certain-
ly, we told them, on the advice of Mr.
Pathak, Member, Planning Commission,
“1f you cannot findg where the fault lies,
we will get somebody to find it out”
Most of the equipment came from ab-
road I will give you the names of the
firms which have supplied this machinery
The pumps have been supplied by [hermo
Meccanica. an Italian firm: the compres-
sors by Nouvo Pignone, an Italian firm
and boilers by Lentjees Rekuperator, West
Germany. So, we have toki them that it
they cannot find the faults by themselves,
we will have to get experis from outside
because many of the equipment came
from abroad. In fact, we have already
wshed the fabricators to come and they
have come, If they cannmot find the
faults, naturally, we will have to get the
best advice available.

About the five plants, I do 7ot know
about all. I know about Kota plant, that
is, a Japanese plant; Gujarat plant is also
a Japanese plant as also the Gorakh-
pur plant. They are working very well.
But their system is different.

SHRI SAMAR GUHA: Not totally.

SHRI D. K. BOROOAH: I am not an
expert like you.

SHRI SAMAR GUHA: 1 am not an
expert

SHRI D. K. BOROOAH: My kaow-
ledge is more limited than yours
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This is baséd. on High pressure, beat

recovery system: wihilh* it “about~135 atm.
Usually all other fertiliser plants work at

a pressure of 105 atm. " Therefore, I "um
-Ioldthntthkn;mwmhwlmwhzc,

has mot been very. widespread all dver
‘world. {n!m.umo!my ‘friends
-told‘me, this ig almost af the stage' of
expérimentation. Therefore, we have to

The people who. were in charge made
a mess over six years, and'isit possible
for any man to clear it in six months?
Judging from what my hon. friend, Mr.
Samar Guha, has said, they made a mess
over six years, Can I clear the whole
thing in six months? But I am certainly
trying to clear it. I am not spending my
time uselessly. J am at it, discussing
this matter in great detail and taking au
number of meetings. ..

SHRI SAMAR GUHA: These five
units are almost the same, napthabased,
for urea production. At least you could
ask those who are handling it to inves
tigate, . (Interruptions)

SHRI D. K, BOROOAH: As | pointed
out just mow, they have a system which
iy different, | am told that this is based
on high pressure heat recovery system.
That has 1o be looked into varefully. |
have told my experts to go into it and
find out; if they can do, it is well and
good; otherwise. I will have to take some
drastic measures,

I would like to point out who are
responsible for it.  The people who wete
in charge of it are responsible for it
Howsoever capable the Managing Direc-
tor of Fertiliser Corporation of India
may be, whitever good repuation he may
have, he has been in charge of this.
Earlier it was Mr. Satish Chandra. Now
it is Mr. Chakravarty from 1970. I told
my officers, ‘You have the reputation of
being bright students, but the only diffi-
culty is that you fail in all examinations".
Whom shall I hold responsible for this
mismanagement at, Durgapur, for their
failure to even start the factory after two
years of completion? Should 1 not hold
those people responsible—those who were
responsible for constructing it and manag-

_JuLy .,so..;;.xm

_that more unsavoury things are

' nt Durmf an' w
‘ Pfoju. .
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have a committee for that ...~

SHRI SAMAR GUHA: Yoo 'mentioned -
Mr. Chakravarty. Who . is the wother
person who is responsible? .

SHRI D. K. BOROOAH: 'lf the Gov-
ernment goes . wrong, the Prime Minister
is responsible.. lt ‘my ‘Minlsuy goet
wrong, 1 am If the FCI goex
wrong, the Managing Dlrecwr is respon-
sible. It stands to reasom, ~ Let him
find out who is responsible down below.
I will certaitly hold him responsible. If
he does well, I will recommend him for

the. award of Padma Vibhushan; other-
wise, he takes: the responsibility. It is as
simple as that. )

He mentioned “about Rs, I3 lakhs.

There was a case involving suspected
criminology. I did not give it to the
CBI; the Managing Director gave it to
the CBI...

SHRI SAMAR GUHA: You have the
final nulhority It is childish 10 say that
he did it.... (Interruptions)

SHRT D. K. BOROOAH: The vuase
was given to the CBI and it was given to

CBI. I bave ... (Unterruptions) [ have
given the wrong version? 1 did not give
it to the CBI. The Managing Director

and the Chairman gave it to the CBIL.

SHRT SAMAR GUHA: But with your
concurrence.

SHRI D. K. BOROOAH: Before they
consulted me, they gave it to the CBL
When it came before me, naturally, Uhad
to ask them to go on leave. CBI sayn
there
Therefore, they had to go on leave. So
far us the CBI inquiry is continuing, |
have to go by the advice of the CBI. Ne
man is above the law of the country.

SHRI SAMAR GUHA: CBI if not the
master, The Minister is the master. Tt ~
has led to a thorough demoralisation and
frustration in the whole organization
You should ask them to complete. their
inquiry within two monthy. . Complete
and thorough disorganisifion and Jemo-
ralisation.
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im-

MR. CHAIRMAN: You cannot
pose your opinion on others,

SHRI D. K. BOROOAH: Demoiahsa:
tien is more because under the leadership
ol the present management the Durgapur
is not functiomng well. ‘That providey
more demoralisation to the officers down
below. That is due to ineffective lender-
ship.

As 1 said, law will take ity own course
~“Nobody is above law whether it is the
son of Boroocah or Mukerjee or Chakra-
vari,

SHRI SAMAR GUHA: What happen-
ed in the case of the Food Corpuiation?
Have you asked them to go on leave’
Differential treatment, and the result is
this,

MR. CHAIRMAN | warn the hon
Member that this is not the wav o
interrupt the Minister. If he continues
kke that, 1 have to udjourn the Home
Let the Minister fimsh his replv.

SHRI D K BOROOAH: So far i
this matter of basic responsibility is con-
cerned, I am very deeply -oncerned about
it 1 have looked into it and so far as
Durgapur is concerncd. T have put the
fear of God in them and if they do not
do it and complete it, they will go. There
is no second alternative. You may be
very clear about it

Secondly. so far as Namrup is concern-
ed, Namrup 15 based on another feed-
stock. that is. natural gas and natural gas
has to be supplied by the Assam Gas
Company. They do not have the com-
pressors, [ have brought them with me
from Dibrugarh and got the foreign
exchange sanctioned to the Assam Gas
Company. This is only for the expan-
sion. Then electricity has to he
supplied by the Assam State Flectricity
Board for which the generator was being
made in Bhopal and this has been com-
pleted and despatched by now and in six
months" time, T was told by the Chair-
man of the ASEB, they will be able to
pive the power.
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So far as Barauni ~ concermed, il
stands on another footing. Baraum

technology also is more or less the same.
In the meanwhile, we have looked into

the problem and in the  case
of luture factoises, I (ned 10 sort
them  oul. Baraun, 1 think.

would be completed by the cnd of this
year or may be early next year. But
I do not know because again this ulso i
based on the same technology for which
you know the responsibility is that of the
people who did it. Therefore, what |
say iy that these are the measures wc
have been taking. I have an idea that if
they work hard and if they work with
devotion and if the people get the proper
guidance, then they will be able to go cn
stiecam—that is what I have been advised
by the Durgapur people—by the end of
the next month.

So far as FACT, Cochin, 1s concerned.
it has already produced some urea. Itis
hoped that they will be able to sory out
their problem. ... (Inferruptions) May
be a small quantity. But, as I said, they
must give a good account of themselves
and I am sure this House will stand bv
me if T fix the responsibility on those
people who are responsible for this snd
mete out adequate justice for them. |
am sure the Houwse will stand by me.

SHRI SAMAR GUHA: Biing them
inlo operation, .
SHRI D. K. BOROOAH: There are

two ways of bringing them into opera-
tlon Either by praising the good and
the successful or punishing the bad and
the unsuccessful. That is also ocne
method. T am poing to tal'\e very scrious
steps about it

And. about my smiles, it is a very
small distance between my smiles and
my frown, if you have known it.

18.35 brs,
The Lok Sabha then adjourned AR

Fleven of the Clock on Tuesday, Julv }1.
1973/Sravana 9, 1895 (Saka).
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